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Recommendations of working group of
B.LC.P.

*744. SHRI K. MALLANNA: Will
the Mmister of PEIROILEUM AND
CHEMICALS be pleased to state :

(a) whether Government have finally
decided on the implementation of the
recommendations of the Working Group
of the Bureau of Industrial Costs and
Prices regarding prices of essential drugs;
and

(b) if so, the broad outlines of the
decision taken?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS (SHRI K. R, GA-
NESH) : (a) and (b) The recommenda-
tions of the Working Group of the
BICP in regard to the first two of the
following three terms of their reference
bave already been adopted by the Gov-
emmment and a statement to that effect
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was Jaid on the Table of the Lok Sabha
on the 19th April, 1974 ;—

() To study cost structure of 25 bulk
drugs and to recommend fair
selling prices therefor;

(ii) To review the norms for conver-
sion costs and packaging as pre-
scribed by Government and to
recommend the cxtent to which
these require to be modified hav-
ing regard to the representations
received and the cbjectives of the
Drugs (Prices Control) Order,
1970 ;. and

(1ii) To study any other items germane
to the study of the above matters.

As regards item (un above, Govern-
ment had constituted a Committee on
Drugs & Pharmaceutical Industry and
one of the terms of the Committee
was :

“To examine the measures taken
so far to reduce the prices of drugs
for the consumer, and to recom-
mend such further measures as may
be necessary to ralionalise the prices
of basic drugs and formulations”

As it was felt that some of the ancillary
recommendations of the Working Group
may also have a bearing on the conclu-
sions of the Commuttee i! was decided
to await the rcport of the Committee.
The Committee has submitted its report
to the Government on 6-1-1975 and the
matter is receiving attention.

Free Railway pass for office bearer of
“convention of Teenagers”

*745. SHRT R. N. BARMAN: Wil
the Minister of RAIl WAYS be pleased
to state:

(a) whether a free iirst class All India
Railway pass has been issued to one of
the office bearers of ‘“Convention of
Teenagers™. New Delhi;

(b) if so, the name and designation of
the person concerned and reasons for
issuing the pass;

(c) whether the guestion of discontinu-
ing this free pass to the sald person is
under consideration with Railway Board;
and





